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Orders of the TribunalNotes of Registry

18.12.2018 (DB>) (Circuit at Port Blair’)

Ld. Counsel for the applicant submits that he does not 
want to press the M.A bearing No. 351/121/2014.

2. Accordingly, the M.A is disposed of as ‘not 
pressed’.
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(Bidisha Banerjee ) 
Member(J)

(Nandita Chatterjee) 
Membcr(A). ■
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